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None for the parting

The matter in
pPassing final order, but yoster

alteady fiyo0q feor
had told to the court

had sent an application for transfer of the pPresent case and rus O
Cases pending in this court in some other coun The Reader hag
also told that the Id. Authorized Representative for the workman has
also told him that he would

not appear in the court and thes coun
should dispose off his said application, so, the file is laken up 1oaay

Today, no one has appeared on behalf of the
workman through video conference to argue on the said appi

)Cabon
till 11:50 AM, so, | have Perused the application and record and vioe
Separate detailed order of even date, the said application for transfer
of the present case and other Cases of the Authonzes
Reprersentative of the workman, pending in this court, has been
dismissed.

Put up the case on the date already fixed i e
26.09.2020 for final order.

Ahlmad of this court is directed to send the copy
: ' se
of this order to the concerned official of District Court, Rou




Avenue Court Complex, New Delhi for uploadin
website of Delhi District Court. /

um\\m(rufﬁi MATTO)

PRESIDING OFFICER:LABOUR COURT-IX
ROUSE AVENUE COURTS.NEW DELHI
/ 21.09.2020

on the official




